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BEFORE THE NATIONAL GREEN TRIBUNAL DELHI
AT NEW DELHI
O.A. NO. 880 0f 2024
IN THE MATTER OF:
News Item titled “Saket kei Junglo mein ban gai 500 jhughiyan 6

acre zameen ka Kabzaanei walei kaun hai ye, kaha sei aaye”
Appearing in Navbharat Times dated 25.06.2024
... PETITIONER
VERSUS
PCCF & ORS ... RESPONDENTS
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1. | Compliance affidavit on behalf of THE
Applicant in IA 649/2025 in compliance | | — 2_
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BEFORE THE NATIONAL GREEN TRIBUNAL DELHI
AT NEW DELHI
O.A. NO. 880 of 2024
IN THE MATTER OF:
News Item titled “Saket kei Junglo mein ban gai 500 jhughiyan 6

acre zameen ka Kabzaanei walei kaun hai ye, kaha sei aaye”
Appearing in Navbharat Times dated 25.06.2024
... PETITIONER
VERSUS
'PCCF & ORS ... RESPONDENTS
COMPLIANCE AFFIDAVIT ON BEHALF OF THE

APPLICANT IN I.A. NO. 649 OF 2025 IN COMPLIANCE
WITH THE ORDER DATED 16.03.2026

I, Suresh Kumar Gulabani, S/o Late Hakikat Rai, R/o 80/50 B,
Ground Floor, Malviya Nagar, New Delhi - 110017, do hereby
solemnly affirm and state as under:

1. That I am the Applicant in I.A. No. 649 of 2025 in the
present Original Application and am fully conversant with
the facts and circumstances of the present matter, and as
suéh competent to swear this affidavit.

2. ThatIhave filed .A. No. 649 of 2025 in the present Original
Application seeking impleadment.

3. That the contents of I.A. No. 649 of 2025 may kindly be
read as part and parcel of the present affidavit. The same are
not being repeated herein for the sake of brevity.

4. That the present affidavit is being filed in compliance with
the directions issued by this Hon’ble Tribunal vide order
dated 16.03.2026, whereby the Applicant was directed to
file proof of service of I.LA. No. 649 of 2025 upon all
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concerned parties. Annexed herewith and marked as

Annexure S is the proof of service of .A. No. 649 of 2025.

5. That the present affidavit
instructions and the contents

my knowledge and belief.

has been drafted under my

thereof are true and correct to

6. That the annexures filed along with the present affidavit are

true copies of their respective originals..

AREA: D
Reg. No.-

VERIFICATION
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the affidavit above are true to my personal knowledge and nothing

6 on oath that the contents of

material has been concealed or falsely stated therein.
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Gmail - Service of 1A 649/2025 on behalf of the Applicant/Suresh Kumar Gu@;& OA 880/2024 18/03/26, 5:58 PM
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M GI | Iall Ali Humam <advocatealihumam@gmail.com>

Service of 1A 649/2025 on behalf of the Applicant/Suresh Kumar Gulabani in OA
880/202

Ali Humam <contact@alihumam.in> Tue, Sep 30, 2025 at 1:08 PM
To: apccfgnetd@gmail.com, desouth@nic.in, cla@dda.org.in, addl.cla@dda.org.in, secy-moef@nic.in

Dear Sir/Madam,

As directed by the Hon'ble National Green Tribunal, Principal Bench, New Delhi vide its Order dated 25.09.2025,
please find attached herewith a scanned copy of the Application under Section 19 of the NGT Act r/w Order 1
Rule 10 & Rules 24 of the NGT Rules on behalf of the Applicant/Suresh Kumar Gulabani in OA 880/2024
titled as News Item titled "Saket kei Junglo mein ban gai 500 jhughiyan - 6 acre zameen ka Kabzaanei
walei kaun hai ye, kaha sei aaye" appearing in Navbharat Times dated 25.06.2024 Vs. PCCF & Ors.

Please acknowledge the service of this email and the attached document.

Regards,

Ali Humam

Counsel for the Applicant/ Suresh Kumar Gulabani in IA 649/2025
{ +91 8400661997

Please consider the environment before printing
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Ali Humam <contact@alihumam.in> Tue, Sep 30, 2025 at 1:54 PM
To: Jyoti Mendiratta <jyoti.legal@gmail.com>
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